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Indepth and objective studies of
Public Sector Undertaking

6604. SHRI R. P. GAEKWAD :
Will the Minister of FINANCE be
pleased to state :

(a) whether Government are aware
that there is an urgent need for tak-
ing up “indepth and objective”
studies of various public sector under-
taking to understand what ails them;

(b) whether it is necessary to
define clearly the economic and social
objectives of this vital sector and
make an evaluation of the public
sector on the basis of certain norms
of productivity; and

(c) if so, the reaction of Govern-
ment ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA) :
(a) to (e). Yes, Sir. Monitoring
of public enterprises in various func-
tional arcas of Production Planning
and Control including Productivity
etc. is a continuous process and Is
b-ing done by the administrative
Ministries; wherever necessary, with
the help of Bureau of Public Enter-
prises. Indepth studies of individual
enterpriscs are also being undertaken
as and when necessary. The appoint-
ment of bxpert Committee headed
by Member (Industry), Planning
Commission has been made in this
context.

The social and economic objectives
of public enterprises have been laid
down at macro level in the Plan docu-
ments and the National Industrial
Policy. Thereafter, individual enter-
.prises have to work out their own
micro objectives derived from the
macro objectives.
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Memorandum from Indian Jute Mijlls
Association

6606. SHRI CHIITA BASU :
Will the Minister of COMMERCE be
pleased to state :

(a) whether the Chairman of the
Indian Jute Mills Association has
recently submitted a memorandum
suggesting certain steps for nursing
back of the mills to health;
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(b) if so, the details of the steps
suggested; and

(@) action taken by Government
thereon?

THE DEPUTY MINISTER IN
THE MINISIRY OF COMMERCE
(SHRI P.A. SANGMA) : (a) Yes,
Sir.

(b) The measures suggested by
Chairman, IJMA, include production
control. reduction of excise duty,
statutory minimum prices for B.T.
will bags, DGS&D procurement on
cost plus basis, use of new bags for
packing cement, continuance of cash
assistance for export of jute goods,
packing fertilizers in jute bags, crea-
tion of the export stabilisation fund,
institutional credit concessions and
perspective planning.

(¢) Government has recently deci-
ded to procure through DGS&D
1.98 lakh bales of jute bags at cost
price subject to certain conditions.
Govt. have also issued orders to
Industry advising them to pack
cement in 100 9, new jute bags w.e.f.
1-10-82. The various enduser Depa-
rtments have also been persuaded
to stimulate demand for jute bags by
bigger offtake for packaging food-
grains, fertilizer, sugar, etc. The
other proposals for continuance of
cash assistance for export of jute
goods beyond 31-3-81 and the pro-
posal for setting up a “Jute Fund’
for export promotion and research
development works are yet to be
decided finally.

Discussion with Workers’ and
Employees’ Union on Question
of Wage Revision

6607. SHRI CHITTA BASU:
Will the Minister of FINANCE be
pleased to state :

(a) whether Government have
advised the authorities of the Coal,
Steel and BHEL not to hold any
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discussion with the woikers’ and
Employees’ union on the question of
wage revision; and

(b) if so, the reason thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA):

(a) No, Sir.

(b) Does not arise.
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